1
LD-VC-OCW-152-2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-OCW-152-2020
WITH
LD-VC-CW-246-2020

Nivas Bhivshet «.....  Applicant
Versus
Deepali Nivas Bhivshet ...... Respondents

Adv. A. D. Bhobe for the Applicants.
Adv. Abhijeet Gosavi for the Respondents.

CORAM: DAMA SESHADRI NAIDU, J.
DATE: 2nd November, 2020.

ORDER:
Post the matter on 2/12/2020.

2. Interim protection extended by three weeks.

DAMA SESHADRI NAIDU, J.
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